j 1 TEM NO. 27 COURT NO. 6 SECTI ON | VB
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).321/2009
(From the judgenent and order dated 12/08/2008 in CP No.
1703/ 2007 of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
GARI B SI NGH Petitioner(s)
VERSUS
VI KAS PARTAP SI NGH & ORS. Respondent (s)

(Ofice report on default)

Date: 09/11/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDAR
(I N CHAMBER)

For Petitioner(s)
M. Mishtaq Ahmad, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Adj our ned.

(Soni a Bhasi n) (P.S.N. Murthy)
Sr.P. A Court Master



